IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JULY 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER
PROCESS

L |SH. VIDYA  PRAKASH/ SH.CENTRAL |NIL
ISANJEEV KUMAR AGGARWAL,
IDISTRICT JUDGE (COMMERCIAL]

ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

IMS. DEVENDER KUMAR SHARMA,,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

w

4 [MS ANIL KUMAR SISODIA,CENTRAL  [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. NEELAM SINGH, DJ COMM-06/CENTRAL |NIL
[TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT

9 [SH. DEEPAK GARG, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT-09

1o |[SH. AJAY PANDEY, DISTRICTCENTRAL [30o7 (Civil ICS l07-07-2025 iva Books Private Ltd [Narender (9811140704  [vashishta@|o7.07.2025
WUDGE, COMMERCIAL COURT (COMM)/76 s M/s CS KidsVashishta( lgmail.com
7/2025 [Learning Pvt Ltd P),




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

1307 ICS l07-07-2025 iva Books Private Ltd [Narender [9811140704  [vashishta@[07.07.2025
(COMM)/76 s Krishna  Kids[Vashishta( lgmail.com
6/2025 Academy IP),
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [|COURT [CS (COMM) S (COMM)/65303-06-2025 BANK OF BARODA VsfGeetanjali (8588821631 [|Advocate.1 [04.07.2025
ICOMMERCIAL COURT IJROOM Mahender Kumar harma B4@gmail.
310 m
ICOURT [CS (COMM) S (COMM)/63631-05-2025 ISURYA ROSHNIShrihar  [9548888420 [advocate.shfi0.07.2025
IJROOM ILIMITED Vs SANJAY[Tripathi rihar@gma
10 [KUMAR TIWARI fil.com
ICOURT [CS (COMM) ’S (COMM)/11418-10-2024 IPRASHANT = BANSAUPrabhat (9711492022  [Pranjanadv{i0.07.2025
JROOM IAND ANR Vs[Ranjan(P), |@gmail.co
10 [SUNPREET SINGH] [m

IAND ANR
ICOURT [CS (COMM) [CS (COMM)/98/j21-01-2025 M/S SAKARNIPPradeep [9312769327 ertical.leg [10.07.2025
[ROOM [PLASTER (INDIA PVT.[Kr. ll@gmail.c
310 ILTD Vs UMESH|Aggarwal lom

[KUMAR THAKUR
ICOURT [CS (COMM) [CS (COMM)/10113-09-2024 [VAISHNO WIRE PVTNeeraj 9811267045  [info@jusla [15.07.2025
[JROOM [ILTD Vs GUPTA POWER/Gupta woffices.co
310 [INFRASTRUCTURE n

[LTD
ICOURT [EX (COMM) [CS (COMM)/52414-05-2025 ISTEEL METAL TUBES (K Rahman [9811486602  [krahman66f17.07.2025
JROOM [NDIA) PVT. LTD Vs 4@gmail.
310 lOcean Steel Industries lcom
ICOURT [CS (COMM) °S (COMM)/39108-04-2025 [Allwin  Decor Private[Rajiv 18887653137 hamberofj [21.07.2025
IJROOM imited through its AR|Tiwari loy@outloo
1310 JAnkit ~ Chaurasia Vg .com

IAnshu Chawla
ICOURT [CS (COMM) °S (COMM)/31420-03-2025 [DHARAM INDUSTRIESMansimra 9818908905  mansimran[22.07.2025
[ROOM s ANJALI LATA In Singh hurana@g
1310 Imail.com
ICOURT [CS (COMM) S (COMM)/71(01-07-2025 [SUNITA JAIN Vs KAPIfSarika Jain[g958923541 [sarikaoo78[22.07.2025
[ROOM [KUMAR (@gmail.co
310
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310

[LTD

ICS (COMM) [CS (COMM)/65804-06-2025 IARTHANT [Surender 999993833 lsurendersu [25.07.2025
IJROOM [ELECTRICALS Vs M/s[Tyagi arn@gmail
1310 [PRAMOD TELECOM| .com
[PRIVATE LIMITED
ICOURT [CS (COMM) S (COMM)/73(p2-07-2025 [PREM KUMAR Vs M/§|Mohit 9911893100 dv.batra@[25.07.2025
IJROOM UAIN SPARE AUTO PVT|Batra lgmail.com
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DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
12 |SH. RAVINDER BEDI, DISTRI ICS COMM 673/2025 NION  BANK  OF 108.07.2025
WUDGE, COMMERCIAL COURT [NDIA V/S SANJEEV|
[KUMAR
ko1 [CS COMM [700/2025 [01.07.2025 ISTATE BANK OF INDIAA.K. ROUT|9999132159  |JAKROUTA [08.07.2025
/S RAJ RANT IDVOCATE
(@GMAIL.C]
0
o1 ICS COMM I538/2025 IAMIT KHANNA V/§ 05.07.2025
[FARZAAN
po1 MP I COMM I510/2025  |02.07.2025 [HDFC BANK LTD V/§ IANISHBH [05.07.2025
[PRERNA SHARMA OLA17@YA|
[HOO.COM
ko1 MP I COMM I511/2025  [02.07.2025 [HDFC BANK LTD V/SANISH 9811452022  |[ANISHBH [05.07.2025
[SUNITA RANI [BHOLA OLA17@YA|
[HOO.COM
ko1 (OMP I COMM l512/2025  [02.07.2025 [HDFC BANK LTD V/SANISH 9811452022  |ANISHBH [05.07.2025
AYANK LOCHAB [BHOLA OLA17@YA]
[HOO.COM
ko1 (OMP I COMM I540/2025 |07.07.2025 [HDFC BANK V/S RAMIANISH 9811452022  JANISHBH [09.07.2025
ISINGH YADAV [BHOLA OLA17@YA|
[HOO.COM
o1 IOMP I COMM 535/2025 [TATA CAPITAL V/§ 9.07.2025
[KAMLESH KR
o1 MP I COMM I576/2025  [14.07.2025 [PIRAMAL FINANCEANANJAY (7030378800 |ASAPLEGA}19.07.2025
[LTD V/S RAGHUNATHSINGH [LANDADV
R CATS@G
[MAIL.COMJ
ko1 (OMP I COMM I577/2025  [14.07.2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA}19.07.2025
[LTD V/S REENA K ISINGH [LANDADV
OCATS@G
[MAIL.COM|




COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM 10 RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
NUMBER ID SERVICE OF

PROCESS

ko1 (OMP I COMM I575/2025  [14.07.2025 [PIRAMAL FINANC! 7030378800 |ASAPLEGAJ19.07.2025
[LTD V/S BINOJISINGH [LANDADV
ISEBASTIAN CATS@G
[MAIL.COMJ
ko1 (OMP I COMM 604/2025 [18.07.2025 [DCB BANK LTD V/SANISH 9811452022  |ANISHBH [28.07.2025
ISUJEET SINGH [BHOLA LA17@YA]
[HOO.COM
ko1 IOMP I COMM 607/2025 [18.07.2025 IDCB  BANK LTD V/SANISH 9811452022  |ANISHBH [28.07.2025
[RAM KUMAR [BHOLA LA17@YA]
[HOO.COM
ko1 MP I COMM 623/2025  [21.07.2025 TATA CAPITAL LTDANISH 9811452022  |ANISHBH [28.07.2025
/S ARJUN RAM [BHOLA OLA17@YA|
[HOO.COM
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
i5 |MS. VINEETA GOYAL, DISTRICT\WEST [COMMERCIAL Comm)18-10-2024 _ ]MS CHANDRA KANTASANJAY [817885674 DVSANJ [17-04-2025
WUDGE (COMMERCIAL COURT)-02 904/2022 s JUNO BAZAR PVT[KUMAR YKUMAR|
[LTD. @GAMIL.C]
M
lcs ll1-03-2025  [VINTAGE CREDIT VSGAURAV [9999735544 |MALHOTR}]25-06-2025
IC(COMM) ISHIWANI KAUL & ORS MALHOT IA_GAOUR
201/2025 RA AV1979 @G|
IAMIL.COM|
ICS [20-01-2025 ISHRI BALAJI PACKERSNARENDE9999735544 INARENDE [22-04-2025
IC(COMM) s STANDERED AUTO [R SINGH R
77/2025 SAGWAN
[@YAHOO.
ICOM
16 |[SH. RAGHUBIR SINGH, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)-03




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

7 [SH. SANJEEV AGGARWAL,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

18 |SH. AJAY GUPTA, DISTRICT JUDGEWEST INTL,
(COMMERCIAL COURT)

19 |SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

20 |SH. PULASTYA PARAMCHALA,/NEW DELHI NIL
IDISTRICT JUDGE (COMMERCIAL

ICOURT)-01
21 [SH. BALWANT RAI BANSAL,NEW DELHI o5 IOMP (I) (COMM.) [82 /2025 [23.05.2025 IM/s Clix Capital Services{SH. 9718182038 7.07.2025
IDISTRICT JUDGE (COMMERCIAL| [Pvt Ltd Vs Dr ManyamPUNEET
ICOURT) [Satya Priya [RAJ
84 /2025 [27.05.2025 IM/s Clix Capital ServicesiSH. 9718182038  08.07.2025
[Pvt Ltd Vs M/s SusamaPUNEET
[Tripathy MemorialRA.
INursing Home and Ors
IOMP (I) (COMM.) [384 /2025 [20.05.2025 ICANARA BANK  VsSH. 9899596050 8.07.2025
[RAVI SUDAN [UJJAWAL
[KR.
22 [MA. HIMANI MALHOTRA,NEW DELHI [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-03
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, New[U/s 9 of the3042/2025 [21.04.2025 [[DFC FIRST BANK LTDSANJEEV (8285002845 anjul.soo [10.07.2025
WUDGE(COMMERCIAL COURT) ICourt |Arbitration & s NARENDER KUMAR[PATHAK( @sreslega
Block-I  [Conciliation Act P), .com

2, NewU/s o of the3043/2025 [21.04.2025 [[DFC FIRST BANK LTDISANJEEV (8285002845 [manjul.soo [10.07.2025
ICourt |Arbitration & s NARESH JAIN [PATHAK( [d@srcslega
Block-I  [Conciliation Act P), .com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

/s 9 of the3041/2025 [21.04.2025 8285002845 [manjul.soo [10.07.2025
ourt |Arbitration & s ASHOK KUMARJPATHAK( [d@srcslega
Block-I  [Conciliation Act [PANDEY P), .com

2, NewU/s o of the3040/2025 [21.04.2025 IDFC FIRST BANK LTD|SANJEEV (8285002845 anjul.soo [10.07.2025
ICourt |Arbitration & s ANIL MALAWAT [PATHAK( [d@srcslega
Block-1  [Conciliation Act P), .com

12, New[U/s 9 of the3123/2025 [23.04.2025 ICNH INDUSTRIALRAJESH (9958726491 [delhi.jangr [10.07.2025
ICourt |Arbitration & ICAPITAL Vs MAYURJANGRA( lhadvocate
Block-I  [Conciliation Act [ROADWAYS P), |@gmail.co

12, New[U/s 9 of the3166/2025 [25.04.2025 ICNH INDUSTRIALRAJESH (9958726491  [delhi.jangr [10.07.2025
ICourt |Arbitration & ICAPITAL Vs VIRENDERJANGRA( laadvocate
[Block-I  [Conciliation Act ISINGH P), (@gmail.co
n

12, New[U/s 9 of the2998/2025 [19.04.2025 [KOTAK MAHINDRARAJESH 9958726491  |delhi.jangr [03.07.2025

ICourt |Arbitration & [PRIME LTD VSJANGRA( laadvocate
IBlock-I  [Conciliation Act INARINDER KUMAR  [P), (@gmail.co
2, NewU/s o of thes115/2025 [23.04.2025 M/s PIRAMALRAJESH |9958726491  |delhi.jangr [10.07.2025
ICourt |Arbitration & ICAPITAL Vs GEETAPANGRA( advocate
IBlock-I  [Conciliation Act IGIRI IP), (@gmail.co
Im
2, NewU/s 9 of the3112/2025 [23.04.2025 M/s PIRAMALRAJESH 9958726491 elhi.jangr [10.07.2025
ICourt |Arbitration & ICAPITAL Vs DILEEPJANGRA( advocate
Block-I  [Conciliation Act [KUMAR DAYAMA P), (@gmail.co
12, NewU/s 9 of the3113/2025 [23.04.2025 M/s PIRAMALRAJESH 9958726491 elhi.jangr [10.07.2025
ICourt |Arbitration & ICAPITAL Vs VISHALJANGRA( advocate
IBlock-I  [Conciliation Act [SHIVAJI P), (@gmail.co

12, New[U/s 9 of the3164/2025 [25.04.2025 ICNH INDUSTRIALRAJESH 9958726491  (delhi.jangr [07.07.2025

ICourt |Arbitration & ICAPITAL Vs LAXMANPANGRA( ladvocate

IBlock-I  [Conciliation Act INAIN P), (@gmail.co
m

2, NewU/s o of the3003/2025 [19.04.2025 ICNH INDUSTRIALRAJESH (9958726491  [delhi.jangr [12.07.2025
ICourt |Arbitration & ICAPITAL Vs BANBARIJANGRA( lradvocate
Block-I  [Conciliation Act VISHNOI P), (@gmail.co
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2, /s 9 of the3005/2025 [19.04.2025 ICNH INDUSTRIAY 9958726491  delhi.jangr [10.07.2025
ourt |Arbitration & ICAPITAL Vs JASPALJANGRA( advocate
Block-I  [Conciliation Act ISINGH SIKH P), (@gmail.co
2, NewU/s o of the3827/2025 [01.07.2025 IYES BANK LTD VSRAJESH (9958726491 [delhijangr [16.07.2025
ICourt |Arbitration TKALP VIKALP JANGRA( advocate
Block-1  [Conciliation Act P), |@gmail.co
m
12, New[U/s 9 of the3149/2025 [24.04.2025 IM/s PIRAMALRAJESH (9958726491  (delhi.jangr [16.07.2025
ICourt |Arbitration & ICAPITAL Vs UPPUTURIJANGRA( lhadvocate
Block-I  [Conciliation Act ISAI TEJA SRI P), |@gmail.co
12, NewlU/s 9 of the3148/2025 [24.04.2025 M/s PIRAMALRAJESH (9958726491  (delhi.jangr [16.07.2025
ICourt |Arbitration ICAPITAL Vs SUBHASHIJANGRA( laadvocate
[Block-I  [Conciliation Act IDEVAJIBHAI P), (@gmail.co
'AGHELA n
12,  New(Civil Suit 273/2025 [31.05.2025 ISMALL FARMERSE)alip 9810197092  ([dsadvi3@g[16.07.2025
ICourt IAGRI BUSINESS VsSingh(P), lamil.com
[Block-I [PREET INDUSTRIES
12,  New(Civil Suit 202/2025 [21.04.2025 M/s A P SECURITASVIKRANT 9654550639  [vikrantmalifi6.07.2025
ICourt [NDIA P LTD Vs M/sMALIK(P), kioo7@gm
[Block-I [DUNZO DIGITAL il.com
12,  New(Civil Suit 292/2025 (01.07.2025 IMAHESH EDIBLE OILjVarnika (9838660707 [varnikabajaf16.07.2025
ICourt s GANPATIBajaj(P), jadvocate@
[Block-I INAMKEEN lgamil.com
12, NewU/s 9 of the3904/2025 [03.07.2025 [KOTAK MAHINDRARAJESH (9958726491 elhi.jangr [16.07.2025
ICourt |Arbitration & [PRIME LTD VSJANGRA( advocate
IBlock-I  [Conciliation Act IAWDHESH P), (@gmail.co
[VISHWAKARMA
12, New[U/s 9 of the3206/2025 [28.04.2025 M/s PIRAMAIRAJESH 9958726491  |delhi.jangr [16.07.2025
ICourt |Arbitration ICAPITAL VSJANGRA( ladvocate
Block-I  [Conciliation Act ISUKHITHA SR P), (@gmail.co
m
24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)




ISH. SANDEEP YADAV

26

ISH.
ICOMMERCIAL COURT.

SANJEEV KUMAR SINGH,

SOUTH

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE ()3
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
29, NewCommercial [OMP (Dpo/04/2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo j02.07.2025
ICourt (COMM)/29 ICAPITAL INDIA PVIJANGRA( lcate@gamil|
[Block-T1 65/2025 ILTD Vs VEER VIKRAM[P), Lcom
ISHAH
29, NewlCommercial MP (Dj9/04/2025 ICNH INDUSTRIALRAJESH (9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/29 ICAPITAL INDIA PVIJANGRA( lcate @gamil|
[Block-II 66/2025 [LTD Vs SHALEP), lcom
MOHMMAD
29, New/Commercial MP (I19/04/2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [02.07.2025
ICourt (COMM)/29 ICAPITAL INDIA PVIJANGRA( lcate@gamill
[Block-1T 74/2025 ILTD Vs RAJVINDERP), lcom
ISINGH
29, New/Commercial [OMP (D22/04/2025 |CNH INDUSTRIALRAJESH (9958726491  [jangraadvo [02.07.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( lcate@gamill
|Block-11 63/2025 ILTD Vs HEMRAJ [P), lcom
MAHENDER
29, NewCommercial [OMP (Dl22/04/2025 |CNH INDUSTRIALRAJESH (9958726491  [jangraadvo [02.07.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( lcate@gamil
|Block-11 62/2025 ILTD Vs RAJVINDERP), lcom
IKAUR
29, New/Commercial [OMP (If22/04/2025 |CNH INDUSTRIALRAJESH (9958726491  [jangraadvo |02.07.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( lcate@gamill
[Block-1T 64/2025 ILTD Vs VIJAY SATBIR [P), lcom
29, NewCommercial IOMP (I}22/04/2025 |CNH INDUSTRIALRAJESH 9958726491 [jangraadvo j02.07.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIPANGRA( lcate@gamill
|Block-11 65/2025 [LTD Vs MUKESH|P), lcom
[KUMAR
29, New/Commercial [OMP (Dl2o/05/2025  [PIRAMAL CAPITALIRAJESH 9958726491 [jangraadvo j02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate@gamil
[Block-11 33/2025 [FINANCE LIMIITED Vs[P), Lcom
AAKIL HUSSAIN
29, NewCommercial [OMP (Djgo/o5/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|02.07.2025
ICourt (COMM)/36 SHAHANA MAHAJA lkhajanos@
|Block-11 17/2025 IN(P), ahoo.com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

29, wiCommercial [OMP (Djgo/o5/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|02.07.2025
ourt (COMM)/36 [DINESH IMAHAJA lkhajanos@

Block-1T 18/2025 IN(P), yahoo.com

29, NewCommercial [OMP (Djgo/o5/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|02.07.2025
ICourt (COMM)/36 [SUNIL RARH MAHAJA ahajanos@

|Block-11 22/2025 IN(P), ahoo.com

29, New/Commercial MP (I)30/05/2025 |AXIS BANK LTD Vs [MAYANK [9873347330 |mayank_m02.07.2025
ICourt (COMM)/36 IDHARMVEER SINGH |[MAHAJA ahajanos@

|Block-11 l19/2025 IN(P), yahoo.com

29, NewCommercial MP (I)30/05/2025 |AXIS BANK LTD Vs [MAYANK [9873347330 |mayank_m02.07.2025
ICourt (COMM)/36 [URVASHI SONIYAMAHAJA hhajanos@

[Block-1T 20/2025 ISHARMA IN(P), rahoo.com

29, New/Commercial [OMP (Dj3o/o5/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 [mayank m[02.07.2025
ICourt (COMM)/36 IDESHRAJ GURJAR  MAHAJA hhajanos@

|Block-11 21/2025 IN(P), yahoo.com

29, New/Commercial [OMP (D[31/05/2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m02.07.2025
ICourt (COMM)/36 [RAM KRISHANMAHAJA lahajanos@

|Block-11 lua/2025 [SHUKLA IN(P), ahoo.com

29, NewCommercial [OMP (I)}31/05/2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|02.07.2025
ICourt (COMM)/36 INISHA RANT MAHAJA hajanos5@

[Block-11 l5/2025 IN(P), yahoo.com

29, NewCommercial IOMP (Dp6/05/2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|02.07.2025
ICourt (COMM)/33 IDEV DUTT IMAHAJA hajano5@

|Block-11 67/2025 IN(P), ahoo.com

29, New/Commercial [OMP (Dl2g9/05/2025  [KOTAK MAHINDRAMAYANK (9873347330 ayank_m|02.07.2025
ICourt (COMM)/35 IBANK Vs SHAH ALAM [MAHAJA lkhajanos@

[Block-11 85/2025 IN(P), yahoo.com

29, NewCommercial [OMP (Dl2g/05/2025  [KOTAK MAHINDRAMAYANK (9873347330 nayank_m|02.07.2025
ICourt (COMM)/35 BANK Vs MURSADMAHAJA lkhajanos@

|Block-11 84/2025 IALL IN(P), ahoo.com
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wiCommercial [OMP (Dl29/05/2025 OTAK MAHINDRA] 9873347330 nayank_m|02.07.2025
ourt (COMM)/35 BANK Vs GOVINDMAHAJA lkhajanos@
Block-1T 86/2025 [THAKURAI IN(P), yahoo.com
29, NewCommercial [OMP (Dl29/05/2025  [KOTAK MAHINDRAMAYANK (9873347330 ayank_m|02.07.2025
ICourt (COMM)/35 [BANK Vs ZAHIDMAHAJA ahajanos@
|Block-11 87/2025 [HUSAIN IN(P), ahoo.com
29, NewlCommercial MP (Iyo1/05/2025 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/32 I[PRIME LIMITED Vs JANGRA( lcate @gamil|
[Block-TT 58/2025 IPARVEEN P), Lcom
29, New/Commercial MP (Djo1/05/2025 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/32 [PRIME LIMITED Vs JANGRA( lcate@gamill
[Block-1T I57/2025 [BIOGENNEXT P), lcom
[HEALTHPLUS OPS PVT]|
[LTD
29, New/Commercial [OMP (Dl2o/05/2025  [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( late@gamill
[Block-I1 30/2025 IFINANCE LIMIITED VsP), lcom
KIRANKUMAR
ISHIVAJI CHAVAN
29, NewCommercial [OMP (Dl2o/05/2025  [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate@gamil
[Block-11 l31/2025 IFINANCE LIMIITED VsP), lcom
NAVEN KUMAR
ISHARMA
29, New/Commercial [OMP (I}20/05/2025 [PIRAMAL CAPITALRAJESH (9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate@gamill
[Block-I1 l32/2025 IFINANCE LIMIITED VsP), lcom
SAKET GANDHI
29, NewCommercial IOMP (Dp6/05/2025 [PIRAMAL CAPITALRAJESH [9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/33 IAND HOUSEINGJANGRA( lcate@gamill
[Block-11 [72/2025 [FINANCE LIMIITED VsP), lcom
IMRAN TANVEER
29, New/Commercial [OMP (Dj16/05/2025 [PIRAMAL CAPITALIRAJESH 9958726491 [jangraadvo j02.07.2025
ICourt (COMM)/33 IAND HOUSEINGJANGRA( lcate@gamil
[Block-11 71/2025 [FINANCE LIMIITED Vs[P), Lcom
ASFAR U
29, NewCommercial [OMP (Dp6/05/2025 [PIRAMAL CAPITALIRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/33 IAND HOUSEINGJANGRA( lcate @gamill
[Block-T1 70/2025 IFINANCE LIMIITED VsP), lcom
RAJESH ATMARAM
ISURALKAR
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29, wiCommercial [OMP (Dl24/04/2025  [PIRAMAL CAPITAY 9958726491  fjangraadvo j02.07.2025
ourt (COMM)/31 IAND HOUSEINGJANGRA( lcate @gamill

Block-1T 28/2025 I[FINANCE LIMIITED VsP), lcom

JOICE MATHEW
29, NewCommercial [OMP (Dp6/05/2025 [PIRAMAL CAPITALIRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/33 IAND HOUSEINGJANGRA( lcate@gamil|
[Block-1I 69/2025 [FINANCE LIMIITED VsP), lcom

RISHI BAJPAI
29, New(Commercial MP (I}26/04/2025 [PIRAMAL CAPITALRAJESH (9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamil
[Block-II 80/2025 [FINANCE LIMIITED VsP), lcom

BEENA CHAUHAN
29, NewCommercial MP (D]26/04/2025  [PIRAMAL CAPITALRAJESH 9958726491 Jjangraadvo [02.07.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamill
[Block-1T 78/2025 [FINANCE LIMIITED VsP), lcom

SATHISH

[KANDASAMY
29, NewCommercial IOMP (I)26/04/2025  [PIRAMAL CAPITALRAJESH 9958726491  Jjangraadvo [02.07.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamill
[Block-I1 79/2025 IFINANCE LIMIITED VsP), lcom

ANOOP SINGH
29, NewCommercial [OMP (Dl24/04/2025  [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate@gamil
[Block-11 o7/2025 IFINANCE LIMIITED VsP), lcom

MOHAMMED SABITH

10 K
29, New/Commercial [OMP (Dp6/05/2025 [PIRAMAL CAPITALRAJESH (9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/33 IAND HOUSEINGJANGRA( lcate@gamill
[Block-1T 68/2025 [FINANCE LIMIITED VsP), lcom

SHIVARAJU LH
29, NewCommercial IOMP (Dp9/o5/2025 [PIRAMAL CAPITALRAJESH [9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate@gamill
[Block-11 18/2025 [FINANCE LIMIITED VsP), lcom

MOHD NAZIR
29, New/Commercial [OMP (Dj19/05/2025 [PIRAMAL CAPITALIRAJESH 9958726491 [jangraadvo j02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate@gamil
[Block-11 20/2025 [FINANCE LIMIITED Vs[P), Lcom

MOHD AWAYES
29, New(Commercial IOMP (Dh9/05/2025 IPIRAMAL CAPITALRAJESH 9958726491  Jjangraadvo [02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate @gamill
[Block-T1 l03/2025 IFINANCE LIMIITED VsP), lcom

KORRA SUDHAKAR
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29, wiCommercial [OMP (Dho/05/2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo j02.07.2025
ourt (COMM)/34 IAND HOUSEINGJANGRA( lcate @gamill
Block-11 24/2025 [FINANCE LIMIITED Vs[P), Lcom

MONU TYAGI
29, NewCommercial [OMP (Dpo/05/2025 [PIRAMAL CAPITALIRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/34 IAND HOUSEINGJANGRA( lcate@gamil
[Block-1I 21/2025 [FINANCE LIMIITED VsP), lcom

HARSH DEOLEKAR
29, NewlCommercial MP (I}24/04/2025 [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo j02.07.2025
ICourt (COMM)/31 IAND HOUSEINGJANGRA( lcate @gamil|
[Block-II 26/2025 [FINANCE LIMIITED VsP), lcom

MESALA PENTAM

INAIDU
29, New/Commercial MP (Dji9/05/2025 [KOTAK MAHINDRARAJESH 9958726491 [jangraadvo [02.07.2025
ICourt (COMM)/34 IPRIME LIMITED Vs JANGRA( late@gamill
[Block-1T l10/2025 [PRIYANKA TAGRA P), lcom
29, New/Commercial [OMP (D22/04/2025 |CNH INDUSTRIALRAJESH (9958726491  [jangraadvo [02.07.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( lcate@gamill
|Block-11 67/2025 ILTD Vs SAGAR [P), lcom

VAGMOHAN
29, NewCommercial [OMP (Dl22/04/2025 |CNH INDUSTRIALRAJESH (9958726491  [jangraadvo [02.07.2025
ICourt (COMM)/30 ICAPITAL INDIA PVIJANGRA( lcate@gamil
[Block-1T 66/2025 ILTD Vs GOVINDAP), lcom

[RAM RAM LAL PROP|

IGOVINDA RAM
29, New/Commercial [OMP (I)o1/05/2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo |02.07.2025
ICourt (COMM)/32 ICAPITAL INDIA PVIJANGRA( lcate@gamill
[Block-1T 61/2025 [ILTD Vs KAMARDIN [P), lcom
29, NewCommercial ICS 05/05/2025 [Loreal S A Vs [Shravan [011-26843455 junitedmarkfo2.07.2025
ICourt (COMM)/24 Cosmoline Exim LLP [Bansal(P), @unitedan
[Block-1T 0/2025 dunited.co
29, New/Commercial [OMP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|o7.07.2025
ICourt (COMM)/36 INITISH KUMARMAHAJA lahajanos@
|Block-11 82/2025 IMISHRA IN(P), yahoo.com
29, NewCommercial [OMP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|07.07.2025
ICourt (COMM)/36 IABHISHEK GUPTA  MAHAJA hajanos@
|Block-11 85/2025 IN(P), ahoo.com
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29, wiCommercial [OMP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|07.07.2025
ourt (COMM)/36 IKULDEEP SINGH IMAHAJA hajanos@
Block-1T 83/2025 IN(P), yahoo.com
29, NewCommercial [OMP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|o07.07.2025
ICourt (COMM)/36 IMAHADEV SERVICES [MAHAJA khajanos@
|Block-11 86/2025 IN(P), ahoo.com
29, NewlCommercial MP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|07.07.2025
ICourt (COMM)/36 [KEWAL SINGH MAHAJA ahajanos@
|Block-11 88/2025 IN(P), yahoo.com
29, New/Commercial MP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|07.07.2025
ICourt (COMM)/36 IPRIYANSHU GUPTA  [MAHAJA hhajanos@
[Block-1T 87/2025 IN(P), rahoo.com
29, New/Commercial [OMP (Djo2/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|07.07.2025
ICourt (COMM)/36 [KRISHNA IMAHAJA hhajanos@
|Block-11 84/2025 [ENTERPRISES IN(P), yahoo.com
29, NewCommercial [OMP (Df23/05/2025 [[FFCO KISAN FINANCEASHISH (9999183119, fshish@agdoy.07.2025
ICourt (COMM)/34 Vs ANOOP KUMAR |[KUMAR [9811517810 [partners.co
|Block-11 87/2025 IGUPTA(P), lin
29, NewCommercial [OMP l12/02/2025 [DELHI TOURISM ANDANISHA (8800625111, fanishau@g [07.07.2025
ICourt (coMM)/6/ [TRANSPORTATION  [UPADHYA[9650310194 ail.com
[Block-1T 2025 [DEVELOPMENT 14

ICORPORATION LTD

Vs M/S KRISHNA|

ICONSTRUCTIONS CO
29, NewlCommercial ICS 01/07/2025 JARUNA SHARMA Vs |JAmitesh (9013160148, miteshgaulo7.07.2025
ICourt (COMM)/29 [PRUSTEL LIVING PVT|Gaurav(P),[g212750328 [rav@gmail.
[Block-1T [1/2025 [LTD lcom
29, New/Commercial [OMP (Djo5/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|09.07.2025
ICourt (COMM)/37 IGURINDER SINGH AHAJA lahajanos@
[Block-11 I31/2025 IN(P), yahoo.com
29, NewCommercial [OMP (Djo5/06/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|09.07.2025
ICourt (COMM)/37 IALOK SACHAN IMAHAJA lkhajanos@
|Block-11 130/2025 IN(P), ahoo.com
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29, wiCommercial [OMP (Djo5/06/2025 ES BANK LTD Vs JANANJAY [70303 78800 [ASAPLEGA}0.07.2025
ourt (COMM)/37 [DEEPAK RAVINDER  [SINGH(P), [LANDADV
Block-1T 132/2025 CATES@
IGMAIL.CO
M
29, NewCommercial ICS 01/02/2025 IM/S LOREAL SA Vs [Shravan  |011-26843455, [unitedmarkj12.07.2025
ICourt (COMM)/61 [HERBHEAL [Bansal(P), [011-32959881 |@unitedan
[Block-1I 2025 ICOSMETICS AND ANR dunited.co
m
29, New/Commercial ICS 04/07/2025  [[FFCO MC CROP[Shubham [9407223688 [shubhamsali2.07.2025
ICourt (COMM)/30 ISCIENCE PVT LTD Vs [Saigal(P), igalo6@gm|
[Block-TT /2025 [BOKAKHAT hil.com
HOLESALE
ICONSUMERS
ICOOPERATIVE STORE]|
[LIMITED
29, New/Commercial ICS 25/09/2024  [Trinity Trading House[Debarshi (9899091969 [debarshibh J14.07.2025
ICourt (COMM)/45 [Vs Shivay Projects |Bhadra(P), ladra@dblo.|
[Block-1T 6/2024 fin
29, New/Commercial [OMP 17/01/2025 ISHREE SHYAM[SANJAY [9810959432 |mail2sanja [14.07.2025
ICourt (COMM)/4/ [ENTERPRISES Vs [BANSAL(P /bansal@y
|Block-11 2025 INDIRA GANDHI)), lahoo.com
[NATIONAL OPEN|
[UNIVERSITY
29, NewCommercial [OMP (Djo1/07/2025 IAxis Bank Ltd Vs VIPINMAYANK (9873347330 [mayank_m[16.07.2025
ICourt (COMM)/37 [KUMAR SHARMA MAHAJA lahajanos@
|Block-11 84/2025 IN(P), ahoo.com
29, NewCommercial ICS 01/10/2024 D 408. K/[9810132015 egal@unit [16.07.2025
ICourt (COMM)/46 IMANUFACTURING [BANSAL ledworld.co.|
[Block-1T /2024 ICOMPANY VS KAUSAR| fin
IALI HUSSAIN|
[KAPADIA & ORS.

29, NewCommercial ICS 08/08/2024  [State Bank Of India VSKAMLESH[9810343732 [|ksingh1123 [17.07.2025
ICourt (COMM)/37 Yai Kishore [KUMAR |@rediffmai

[Block-11 7/2024 ISINGH(P),| .com

29, New/Commercial ICS 16/07/2025 ISTATE BANK OF INDIA[Shiv 9811059032  [shivktyagi1 [17.07.2025
ICourt (COMM)/33 Vs DHARMENDRA [Tyagi(P), (@gmail.co

[Block-11 l4/2025 [KUMAR

29, NewCommercial ICS 26/04/2025  [SMALL FARMERSAnshul 9205089671  fangpartner [19.07.2025
ICourt (COMM)/22 IAGRI-BUSINESS IGupta(P), lawyers@

|Block-1T /2025 ICONSORTIUM Vs M/S ail.com

[HATHRAS FOODS PVT|
ILTD AND ORS
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wiCommercial ICS [17/07/2025 A 9999630431 fditituteja1 [19.07.2025
(COMM)/33 [PRIVATE LIMITED Vs [TUTEJA(P l5@gmail.col
Block-1T 8/2025 [SAASPAY PRIVATE)),
[LIMITED
29, NewCommercial [OMP 07/07/2025 ICHANDAN DEEPJATIN 9899818888  Patinjulkaof19.07.2025
ICourt (COMM)/30 SINGH Vs DR ERJULKA(P), [7@outlook.
[Block-1I 2025 [RAJAONDEERR JAINA com
29, New/Commercial ICS l04/07/2025  [STATE BANK OF INDIARupak 9650943775  glelawfirm1j20.07.2025
ICourt (COMM)/30 Vs Dharmendra Kumar [Srivastava( @gmail.c
|Block-11 2/2025 P),
20, NewCommercial MP (Djo1/07/2025 [KOTAK MAHINDRARAJESH 9958726491 fjangraadvo [22.07.2025
ICourt (COMM)/37 IPRIME LIMITED Vs JANGRA( late@gamill
[Block-Tt 83/2025 IGULSHER GULSHER  [P), Lcom
29, New/Commercial [OMP (Djro/07/2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank m|25.07.2025
ICourt (COMM)/41 IKULJIT SINGH IMAHAJA hhajanos@
|Block-11 80/2025 IN(P), yahoo.com
29, NewCommercial [OMP (Djro/07/2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|[25.07.2025
ICourt (COMM)/41 IASHISH TIWARI MAHAJA lahajanos@
|Block-11 [79/2025 IN(P), ahoo.com
29, NewCommercial OMP (IYo1/07/2025  |[YES BANK LTD Vs [ANANJAY (70303 78800 [ASAPLEGAJ]25.07.2025
ICourt (COMM)/38 ISANJAY SINGH|SINGH(P),| [LANDADV
[Block-11 l22/2025 [RAWAT IOCATES@
IGMAIL.CO
M
29, NewCommercial IOMP (Iyog9/07/2025 |AXIS BANK LTD Vs [MAYANK [9873347330 |mayank_m[25.07.2025
ICourt (COMM)/41 IGURJEET SINGH IMAHAJA hajano5@
[Block-11 l2/2025 IN(P), ahoo.com
29, New/Commercial [OMP (Djog/07/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 ayank_m|25.07.2025
ICourt (COMM)/41 [SATPAL SINGH AHAJA lahajanos@
[Block-11 l46/2025 IN(P), yahoo.com
29, NewCommercial [OMP (Djog/07/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|25.07.2025
ICourt (COMM)/41 1JAY CHAND IMAHAJA khajanos@
|Block-1T l49/2025 IN(P), ahoo.com
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29, wiCommercial [OMP (Djog/07/2025 |AXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|25.07.2025
ourt (COMM)/41 ISHAKHA JAIN MAHAJA lkhajanos@
Block-1T lu8/2025 IN(P), yahoo.com
29, NewCommercial ICS l06/05/2025  [M/s APPY PIE LLP Vs [Raj 9958031223 ajadvocate25.07.2025
ICourt (COMM)/24 IMIT VISHWASHANTIKumar(P), 1985 @gmalj|
[Block-1I 1/2025 IGURUKUL An 1B .com
ORLD SCHOOL

29, NewlCommercial MP (Ijos/07/2025 [PIRAMAL CAPITALRAJESH 9958726491 [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( lcate@gamil
[Block-II 60/2025 [FINANCE LIMITED Vs [P), lcom

ISHASHIKANT MISHRA
29, New/Commercial MP (Djos/07/2025 [PIRAMAL CAPITALRAJESH 9958726491 [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( late@gamill
[Block-1T 64/2025 [FINANCE LIMITED Vs [P), lcom

IAJINKYA JAGANNATH]

IGAIKWAD
29, New/Commercial [OMP (Djos/07/2025 [PIRAMAL CAPITALRAJESH 9958726491 [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( late@gamill
[Block-1T 65/2025 [FINANCE LIMITED Vs [P), lcom

INAYANTHARA

[KANDATHIL PUSHPAN]
29, NewCommercial [OMP (Djos/07/2025 [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( lcate@gamil
[Block-11 5/2025 IFINANCE LIMITED Vs [P), lcom

[LAHARA SINGH
29, New/Commercial [OMP (Ijos/07/2025 [PIRAMAL CAPITALRAJESH [9958726491 [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( lcate@gamill
[Block-1T 80/2025 [FINANCE LIMITED Vs [P), lcom

ISURESH SOLANKI
29, NewCommercial IOMP (I}os5/07/2025 [PIRAMAL CAPITALRAJESH [9958726491 [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( lcate@gamill
[Block-11 85/2025 [FINANCE LIMITED Vs [P), lcom

IARUN RAWAT
29, New/Commercial [OMP (Djos/07/2025 [PIRAMAL CAPITALIRAJESH 9958726491 [jangraadvo [29.07.2025
ICourt (COMM)/39 IAND HOUSINGJANGRA( lcate@gamil
[Block-11 83/2025 [FINANCE LIMITED Vs [P), Lcom

ICHETAN SHARMA
29, NewCommercial [OMP (Dpo/07/2025 IAXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|[29.07.2025
ICourt (COMM)/41 IRAJESH CHAUHAN ~ MAHAJA hhajanos@
|Block-1T [77/2025 IN(P), ahoo.com
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29, wiCommercial [OMP (Dpo/07/2025 IAXIS BANK LTD Vs [MAYANK (9873347330 nayank_m|[29.07.2025
ourt (COMM)/41 [BHAVANA AHLAWAT [MAHAJA lkhajanos@
Block-1T 76/2025 IN(P), yahoo.com
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NewCommercial ICS (COMM)11/07/2025 [UBI VS KIRAN[Ritu 9958183999  [rituadvocat process nof|
IDISTRICT JUDGE(COMMERCIAL| ICourt 1331/2025 IAMBROYDERI [Rastogi le@gmail.cofreceived  bac
ICOURT) [Block-1I m et
ko, NewlCommercial ICS (COMM)Y09/04/2025  |[UBI VS SALMA[Shyam 9711343590  fadvoateshy |
ICourt 186/2025 [ENERPRISES [Kumar Jha| amjha@gm|
[Block-1T fail.com
ko, NewCommercial ICS (COMM)09/04/2025 [UBIVSRAM SUMIT  [Shyam 9711343590 dvoateshy |
ICourt 188/2025 [Kumar Jha| lamjha@gm
|Block-11 il.com
o, New/Commercial ICS (COMM)09/04/2025  |[UBI \S MAHAKShyam 9711343590  fadvoateshy |
ICourt 187/2025 [TRADING [Kumar Jha lamjha@gm
[Block-1T il.com
ko, NewCommercial ICS (COMM)11/07/2025 ISAKSHAM IMPEX VSswapnil (90654384381 [contact@cal
ICourt 1324/2025 [ROYAL DRY FRUITS  [gupta pitaller.co.i
[Block-1T
ko, NewCommercial ICS (COMM)o6/03/2025 |HERBAL LIFEsharvan  [9650682928  [rishi@unitel
ICourt l115/2025 INTERNATIONAL VSpansal andunited
[Block-1T ISAGAR RATHORE lcom
ko, NewCommercial ICS (COMM)08/07/2025  |DR. KOMAL ARORA VS[Manoj 9910072693 ivij24@Li |
ICourt I312/2025 IM/S MARRIOT GRAND|Kumar e.com
[Block-11 'ACATIONS PVT. LTD. [Singh
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NIKHIL CHOPRA, DISSTRICTSOUTH- 4 ICS/COMM/425/25 [17.05.2025 [M/S ACOUSTICSAURABH SHARMA  [9.7E+009 md@jssblegal.ct1.07.2025
WUDGE [EAST IARTS \& om
IBUSINESS
IOCTAVE
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130 [SH. VRINDA KUMARI

[SOUTH-
[EAST

ICS/COMM/255/2027.03.2025 [E3 PANEL VSNANCY JAIN 9.7E+009 [16.07.2025
25 JANOOP GOYAL)
ICS/COMM/359/20(30.04.2025 [BLUE DARTRENU KUHAR 9.7E+009 [KUHAR.RENUJ16.07.2025
25 [EXPRESS VS| (@GMAIL.COM
[MADHAV
[TECH
MP(COMM)/37/217.04.2025 [UNION OHRISHA MITTAL 9.9E+009 [mittal.risha@g [16.07.2025
25 [INDIA VS| Imail.com
IARSH
ICONSTRUCTIO|
N
ICS/COMM/139/20 [14.02.2025 [UNION BANKDHANANJAY.KUMAR [9.3E+009 [N/A [16.07.2025
25 IOF INDIA VS|
[NISHA RANI
ICS/COMM/374/2001.05.2025 OODWER  [BHARATT MALHOTRA 8.8E+009 [taksh.suri(@ouf19.07.2025
25 ICOATING VS [t look.com
IBOBBY
ICS/COMM/603/20[24.07.2025 [THOMAS IAMAN LEEKHA .9E+009 [LEEKHA.AMA [31.07.2025
25 ICOOK VS| IN@GMAIL.CO
ILALIT (M
[THAKUR
INIL



mailto:E3LEGAL@GMAIL.COM
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131 [MS. ANU GROVER BALIGA [SOUTH-EAST [Arbitration andOMP (I}o2-07-2025 CARS24 FINANCIALRahul 9971891788  [info@auale
IConcialation Act  |[(COMM.)/53] ISERVICES PVT LTD Vs/Chauhan lgal.com
2025 IAKSHAY RAJENDRA|

[BANEKAR

[Arbitration andOMP (I}o2-07-2025 ICARS24 FINANCIALRahul 9971891788  [info@auale|-
IConcialation Act  [(COMM.)/54| ISERVICES PVT LTD. Vs/Chauhan lgal.com
2025 [RAHUL NIRALIA

ICommercial suit  |CS 02-07-2025 IMD.  SAFAYAT  VsHimal 9810456889  [legumlawfi [--
(COMM)/52 IMOHD IMRAN AND|Akhtar ‘m@gmail.
I5/2025 IANR com
ICommercial suit  |CS 02-07-2025 [RAHAT ABBAS  VsHimal 9810456889  llegumlawfi |-
(COMM)/52 IMOHD IMRAN ANDAkhtar rm@gmail.
6/2025 IORS. om
ICommercial suit  [CS 02-07-2025 [BHUSHAN DEALMARKShakil 8750618722  sswaniasso |-
(COMM)/52 [PRIVATE LIMITED VsSarwar ciates@gm
7/2025 [Leelawati ani il.com
[Execution Petition [EXECUTIO [03-07-2025 ISIMMTRONICS IAkhil 19999086312 urisparatnf-
N [INFOTECH PRIVATEVerma lers@gmail.
(COMM.)/2 [LIMITED Vs DEBARAT] om
134/2025 [DEB
[Arbitration andOMP 04-07-2025 BYGGING INDIA LTDS.K. 9810058928 dit@mani |-
Concialation Act  [(COMM.)/4 s BHARAT HEAVYManiktala lktalaassoci
8/2025 [ELECTRICALS LTD lates.com
ICommercial suit  [CS 04-07-2025 IGURUKUL [Ramnish (0891696900 [rka.lawofficf-
(COMM)/53 [PUBLICATIONS PVTKhanaa le@gmail.co
7/2025 [LTD. Vs M/s Future [m
Publishers and|

[Distributors) and Anr.

ICommercial suit  [CS 08-07-2025 Mr.  Sanjeev KumarManish 9811000100 [gupta.manif--
(COMM)/55 Pindal, Proprietor of J)Gupta h@hotmai
6/2025 [K. Pipe Fitting Company| .com

Vs Mr. Sanjay Gupta,
[Proprietor ~ of  Lavil

[Enterprises
Commercial suit  |CS 08-07-2025 [UNION BANK  ORAkhil 9811085046  jgupta26a@ |-
(COMM)/55 [INDIA Vs SHRI ASHISH|Gupta ahoo.co.in

7/2025 [KUMAR
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Commercial suit  |CS 15-07-2025 IONEg7 [Rohit Jain |9811074162 ohitjn200
(COMM)/57 ICOMMUNICATIONS B@gmail.co
8/2025 [LTD Vs MR. JERALD
ICUTINHO
ICommercial suit  |CS 16-07-2025 [EMGREEN IMPEXMohd. 9910022880  fjadvocte.azh|--
(COMM)/58 ILIMITED Vs PIONEERAzhar r@gmail.c
2/2025 [FIL-MED LIMITED)] m
IAND ORS.

ICommercial suit  |CS [16-07-2025 ICANARA BANK  VsChitra 9212888057  [chitramalh |-
(COMM)/58 IMRS. SUNITA SHARMAMalhotra tralegal @
/2025 [PROPRIETOR SHRI| gmail.com

[BALAJI TRADING

ICommercial suit  |CS 16-07-2025 ICANARA BANK  VsfChitra 9212888057  (chitramalh |-
(COMM)/58 IMOHD  SHAMSHERMalhotra tralegal@
/2025 [KHAN PROP M/S OM gmail.com

ISAI ENTERPRISES

ICommercial suit  |CS 16-07-2025 M/S AGRO LIFEA.K. Sinha [9818689111  jaksinhabgqul-
(COMM)/58 [SCIENCE |@gmail.co
I5/2025 ICORPORATION Vs M/S|

ISRI
[BASAVALINGESHWAR
JA. TRADERS LINGA|
IAND ANR.

[Execution Petition [Ex.COMM +21-07-2025 IBSES RAJDHANIRishabh _ [9958737266  [rishabh@rr}-
Award b IPOWER LIMITED VsjJain jassociates.
|Arb. IMAN MOHAN om
IComm./47/2]

025

ICommercial suit  [CS 21-07-2025 IM/S  TIRTH AGRO[Sudarshan (810132015 egal@unit |-
(COMM)/59 [TECHNOLOGY [Kumar ledworld.co.
I5/2025 [PRIVATE LIMITED VsBansal fin

IM/s Shree Shivanandil
[Traders and Anr

|Arbitration andOMP (D23-07-2025 IM/s M M OVERSEAS VsfJatin 9810299918  fjatin@advol-
Concialation Act  |[(COMM.)/76| INAFED AND ANR. [Dhawan carepartner|
2025 .in

ICommercial suit  [CS 24-07-2025 [UNION  BANK O}_?ﬁlajender 9212040733  [yadavrazen |-
(COMM)/60 [[INDIA Vs SHRI MANOJ|Yadav (@gmail.co
l4/2025 [YADAV

[Arbitration andARB. AJ28-07-2025 IALETHIA INFOTELRajan 9990666940  [rajanmalhof-

IConcialation Act  |[(COMM.)/3/| IPVT. LTD. AND ORS VsMalhotra traandasso
2025 [YES BANK LIMITED| Iciates@gm

IJAND ANR fail.com
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[Execution Petition [Ex.COMM -28-07-2025 OTAK MAHINDRAParav 9643646534  [parv.mahaj
Award ~ b; [BANK LTD. Vs VIMESHMahajan lAno07@gm
|Arb. [KUMAR fail.com
IComm./51/2
025
ICommercial suit  |CS 29-07-2025 IONESTO LABSPrabhu 9818499923  kazid@asw |-
(COMM)/61 [PRIVATE LIMITED Vs/Tandon athhlegal.c
6/2025 IASHOK KUMAR AND| m
IORS
[Execution Petition [EXECUTIO [31-07-2025 IJADO (INDIA) PVT LTD{Shivani (8375961247 [rita@vikra |-
N s ASHIANA HOMES| phillipa
(COMM.)/2 [PVT LTD. ciates.com|
82/2025
132 [SH. BHUPESH KUMAR ISOUTH- INIL
[EAST
33 [MS. NEERA BHARIHOKE,SOUTH- INTL.
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 130 ICS (comm) 97/2025 131.01.2025 [Indian Overseas Bank VsSurendra (8130522481  [surenralaw [22.07.2025
l07, SOUTH EAST DISTRICT, [EAST |Arora Namkeen & Ors. [Kumar ffices@gm|
il.com
ICS (comm) 156/2024  [13.03.2024 lkajaria Cremics Pvt LtdSh S §9818202368 [litigation.ip[22.08.2025
s Shri Krishnan BansalRana (@ssrana.co
[Trading & Anr.
ICS (comm) u85/2025 04.06.2025 [Paramount PolytreatManoj 9868726388 |manoj1324 [25.07.2025
Chemicals Pvt Ltd Vs SKumar B8 @gmail.
IK Industrial Products hagat lcom
ICS (comm) 1372/2025 01.05.2025 Strive Biocorp Pvt LtdAnkur 9205318423  |vidyarthiar [28.07.2025
s Clevergene BiocorpKumar n@gmail.
[Pvt Ltd 7idhyarthy| lcom
ICS (comm) k40/2025 [22.05.2025 ISMC Corp. India PvtSandeep [9911600600 [andeepshal29.07.2025
[Ltd. Vs ArrowtekSharma rmas0050
[Robotic Pvt Ltd lo@gmail.c
m
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ICS (comm) I521/2025  |01.07.2025 IM/S Wholesome PaperMs Jagriti8527506427 &lawfim@un}29.07.2025
[Products LLP Vs M/Spain &7042312792 olvedlegal.
ISNNR Pvt Ltd arthesh lcom
[Bhardwaj
ICS (Comm) 2039/2024 (01.08.2024 IM/S Balaji Enterprisesgh Utkarshf8860211682  [utkarshlegal30.07.2025
s M/S KVS Plast IndialGupta 96@gmail.
[Pvt Ltd com
ICS (Comm) I554/2025 07.07.2025 [State Bank of India VsMs Suchita8896932838 [agnihotrisufos.08.2025
ISuresh Kumar Singha  [Dixit kchita@gma
fil.com
MP (Comm) l5/2025 04.06.2025 IDelhi Tourism &Ms 9810183379  fjahanvi-  [26.07.2025
[Transportation Pahanvi w@gmail.c
IDevelopment vs M/SWorah m
[Thermal Engineer &
[nsulators Pvt Ltd.
ICS (Comm) 256/2025 [27.03.2025 [State Bank of India VsMs Suchita8896932838 |agnihotrisufo5.08.2025
Sheela [Dixit chita@gma
fil.com
ICS (Comm) [303/2025  [16.04.2025 [Parijat IndustriesSh Manishio818638678 |manishmacl29.07.2025
[ndutries Pvt Ltd VsMacgregor lgregor @ya
[Pappu Kumar 00.cOm

IOMP (Comm) 29/2024 14.02.2024 [Shiv Kumar Sharma VsMs. Dipika9891114322  fadv.jaindip J07.08.2025

Smt Kalawati Chanana Jain ika@gmail.
com
ICS (Comm) 1329/2025  [22.04.2025 Apex  Enterprise  VsSh Roshan9643917721  [roshan@ch[02.08.2025
ICanara Bank [Scenthalia lambersofrs
lanthalia.co
ICS (Comm) 128/2025 [13.02.2025 ICanara Bank Vs ParulSh 9990042642  [sri.anshu83j07.08.2025
Tank IJAnshuman (@gmail.co
[Srivastava
ICS (Comm) I550/2025 |07.07.2025 [Madura Coats Pvt Ltd VsSh 9810394594  [sandeepvis j08.08.2025
[Kamaldeep [Sandeep lhnu2008@

[Vishnu lgmail.com
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ICS (Comm) 102/2025 [01.02.2025 [State Bank of India VsSh  Amitfy011848842 famit.advoc [09.08.2025
IAbhay kumar Rajput umar late13@gma
[Singh fil.com
ICS (Comm) 2039/2024 (01.08.2024 IM/S Balaji Enterprisesgh Utkarshf8860211682  [utkarshlegal30.07.2025
s M/S KVS Plast IndialGupta 96@gmail.
[Pvt Ltd com
ICS (Comm) 260/2025 [28.03.2025 [Superior Aircon Pvt. LtdiSh  Apurv{8700451010 [info@mala [07.08.2025
s Spicetrix EngineeringlParashari woffices.in
[Pvt. Ltd
ICS (Comm) 433/2025 [21.05.2025 IMr. Sabena Puri Vs The[Sh 0811224831 avneetgoy|01.08.2025
INew India Assurance[Navneet al.adv@gm
ICompany Ltd. IGoyal il.com
Misc (DJ) l488/2025 [24.04.2025 Pumax Foam Pvt. Ltd/Sh Lalif8130383143 alitpandey J06.08.2025
Vs Shemsons PolymersPandey ladv@gmail
[Pvt. Ltd. om
ICS (Comm) I371/2025  |01.05.2025 [Ambha Electric StoresSh _ Niti 9999650755  [najandcom [12.08.2025
[Fake Cover by ANpain [pany @gma
[Electric Vs Saini| il.com
[Brothers
ICS (Comm) I575/2025  [12.07.2025 [State Bank of India VsMr. R.N{9868523230 fdvrnaraya[i4.08.2025
[Subaran Singh Singh and| @gmail.c
|Associates om
ICS (Comm) K53/2025 [24.05.2025 [Darsh Plastic Pvt. Ltd/Sh 8285356804 fshutshlex [02.08.2025
s Jyoti Dhupar Issues [Ashutosh (@gmail.co
umar [m
[Pandey
ICS (Comm) 13876/2024 [22.11.2024 [Surender Kumar Goyal"s_h Pramod9871724396  [chauhanpr [13.08.2025
s M/s Fab EngineeringSingh lhmod833@)|
[Pvt. Ltd. lgmail.com
ICS (Comm) l10/2025 10.01.2025 [Lords Creative[Sh 9310905051  [team@ssle [20.08.2025
[nfrastructure Pvt. Ltd.Satvinder lgalsolution
[Vs M/s Rita Bhalla ingh s.com
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ICS (Comm) I372/2025 |01.05.2025 [Strive Biocorp Pvt LtdAnkur 9205318423 idyarthiar [28.07.2025
s Clevergene Biocorp &Kumar n@gmail.
Ors. idhyarthy| lcom
ICS (Comm) I562/2025 09.07.2025 ISantosh Kadyan Vs BankMr. Parthlgg99o25170 dvparthkh|19.08.2025
f Baroda lkhatri tri@gmail |
com
ICS (Comm) 127/2025 [13.02.2025 IArtefact Projects Ltd VsfSh. Sameerf9953328394 [contact@injo8.08.2025
IAirport  Authority  offAbhayankal ovatuslaw
[India iy Lin
ICS (Comm) 211/2025 17.03.2025 IM/S Omsons MarketingMd. Irshad9811962836 dv.irshad
[Pvt Ltd Vs M/S GlowAhmed |@gmail.co
[[Infocom Pvt Itd m
ICS (Comm) I509/2025 09.06.2025 IDhruv Tiwari Vs Axis{Sh. 8447200154 jadvogdev@|22.08.2025
[Securities Ltd [Devender gmail.com
[Kumar
Misc (DJ) k21/2024  [24.05.2024 [Meenu Sharma Vs NinefSh _ Vino 9891269053 $770449@[21.08.2025
ICafe 9  HospitalityKumar gmail.com
Services Pvt Ltd [Srivastava
ICS (Comm) 237/2024  [02.04.2024 IM/S AKG Plastic Pvt LtdjSh 9310972268  [rahulcklaw J13.08.2025
s Abhay Trading Co. ishvajeet (@gmail.co
ingh
ICS (Comm) 1343/2025  [25.04.2025 ICanara Bank VsiSh  Pratap9990366723 [prana2500 [12.08.2025
[Himanshu Munjal IChandra lo@gmail.c
[Rana m
IOMP (comm) 11/2025 01.02.2025 one ManagementPrashant (9999590003 [prashantm [11.08.2025
[System Pvt Ltd Vs RamuMehta ohanmehta
|Arora (@gmail.co
m
ICS (Comm) 219/2024  [27.03.2024 [Bank of Baroda Vs PoojajSh. 9810872353  [Rajnish.122/13.08.2025
Yadav & Ors. [Rajnish K] (@yahoo.co
[Banyal
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'S (Comm) 03/2025 1.01.2025 rimaster Pvt Ltd VsManoj 999936580 [liticorpjuris|
[Sudip Roy [Kumar s@gmail.c
m

I26.09.2025

35 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)

FMS. RUBY ALKA GUPTA, DISTRICT[EAST [Lo1 [CS COMM 168/2025 [27-05-2025 [BANK OF BARODA V/§EHAILEN 8130237770 [16-07-2025
WUDGE (COMMERCIAL COURT) [HARSHIT A PANCHAL [DER
ISINGH
ISISODIA
lo1 ICS COMM 186/2025 [26-06-2025 [PUNJAB NATIONALMOHIT  [8800792205 |mohitrajad 18-07-2025
BANK V/S VERMARAJ yocate@gm|
[DIWAKER KISHORE fail.com
101 ICS COMM 1341/2024  |12-11-2024 M/S ABSOLUTHESHASHI (9310654386 [legaltoasso [18-07-2025
[ELECTROVISION PVT.KANT ciates@gm
[LTD. V/S M/S ARINJAY[UPADHYA il.com

[TRADING COMPANY |Y

101 ICS COMM 154/2024  [15-05-2024 [ROSE ~ HEALTHCAREANKIT 9015505737  fadv.aankitaji9-07-2025
INCORPORATION V/SKUMAR rya@gmail.
[FAMILY HEALTHCARE] om

[HOSPITAL PVT. LTD.

101 ICS (COMM) 159/2023  [29-04-2023 ICANARA BANK V/SAMIT 9810224624 famitguptaa30-07-2025
ISUNIL RAJORIA IGUPTA v366@gm
il.com
101 ICS COMM 205/2025  [21-07-2025 IANVESHAN FARMIABHIJEET|9873300070 [info.lawme [31-07-2025
[TECHNOLOGIES PVT|VIKRAM nalliance@
[LTD. V/S LAKHAMISINGH lgmail.com
ICHAND SONI
101 ICS (COMM) 208/2025 [22-07-2025 [[FL. PROMOTERS LTD/MANOHA (9891836646 [naagarman |[31-07-2025
/S RS WASTE CARER NAGAR har@gmai|
[TECHNOLOGY PVT| .com
[LTD.
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, New[CS (COMM) 76/2025 inil [SBI Vs AJEET ISUCHITA [8896932838 fgnihotrisuf29-07-2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [DIXIT ichita@gma
o1 IKKD fil.com
202, New(CS (COMM) 04/2024 il [SANJU MISHRA VSRAVINDE [9818911976 kpandey_1j25-07-2025

IBuilding [SURAJ SHARMA IR PANDEY] b1@rediffm)|
IKKD fil.com
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203, New(CS (COMM) 83/2025 i HUSHI IABDUL 9910429037 dvocatean [31-07-2025
IBuilding [ENTERPRISES VSAZIZ arilg79@g|
IKKD [SHALIMA TRADERS  [ANSARI Imail.com
204, NewlCS (COMM) l15/2025 il 'ANSHIKA IASHWANI 9818084111 il 130-07-2025
IBuilding [ENTERPRISES VSTYAGI
IKKD [SUNIL CARDS
l205, New(CS (COMM) l101/2025 il IBABLI V/s HARPREETSH. A Kl9953840039 fdvocateajali4-08-2025
[Building ISINGH THETHI ISHARMA ysharma2s
IKKD [29@gmail.

om

139 [SH. BRIJESH KUMAR GARG,SHAHDARA [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
IMS. KIRAN BANSAL, DISTRIC ICOMMERCIAL ICS 27-02-2020 nion Bank of India Vs 9999114922  |kamarendr j03.07.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL ICOMM308/ ISHASHI MALIK IMAHAJA lakradv@ya
2020 N 00.cOm
ROOM  [COMMERCIAL ICS 01-07-2025 [Rohit Seth Vs AmaraARUN 9210004370 dv.vyasar [07.07.2025
INO 208 [CIVIL ICOMM390/ [Ram [KUMAR n@gmail.
2025 com
JROOM  |COMMERCIAL ICS 01-07-2025 [Union Bank of India VsSandeep (9999114922 amarendr [08.07.2025
INO 208 [CIVIL ICOMM392/ [Amar [Soni akradv@ya
2025 00.com
JROOM ICOMMERCIAL ICS l01-07-2025 [Union Bank of India VsSandeep (9999114922 amarendr [08.07.2025
INO 208 [CIVIL ICOMM388/ Madan Tiwari [Soni akradv@ya
2025 00.com

ROOM  [COMMERCIAL ICS COMM|01-07-2025 [Union Bank of India VsfSandeep (9999114922  kamarendr [08.07.2025
INO 208  [CIVIL 91/2025 ISanjeev Kumar [Soni akradv@ya
00.com

ROOM  [COMMERCIAL ICS COMM]|28-04-2025 IState Bank of India VsSuchita [8896932838 |agnihotrisufo9.07.2025

INO 208 [CIVIL 268/2025 ISona BanarjeeDixit hita@gma
[Proprietor ~ of  Keyal fil.com
IDelicasy

[|ROOM  [COMMERCIAL ICS COMM|01-07-2025 IGIRISH MITTAL AND{Subhash (9871051782 samarendr 09.07.2025
INO 208 [CIVIL 1393/2025 IANR Vs HARISH(Chandra kradv@ya
IMITTAL AND ORS [Lochakia hoo.com

JROOM  |COMMERCIAL ICS COMM]|16-05-2025 UMW India PrivateMayank [7529906593 [[nfo@rustafi1.07.2025
INO 208 [CIVIL I323/2025 [Limited Through itsRustagi lgi.co
IAuthorized

[Representative Vs M/s|
Macro Powertech Indi:
[Private Limited Through|
fits Managing Director

JROOM ICOMMERCIAL ICS COMM]|31-05-2025 M/S WACHSTUMNarender (9313362890 bhandari2fi1.07.2025
INO 208 [CIVIL 1364/2025 [NDUSTRIES PVT LTDBhandari 09@gmail
[THROUGH ITS| lcom

[DIRECTOR SH VINEET|
IGUPTA Vs DEEPAK|
IBLAGGAN

ROOM  [COMMERCIAL ICS COMMlo7-07-2025 BANK OF INDIA VsKUMAR (9718909886 dv.vishwjef12.07.2025
INO 208 [CIVIL 17/2025 [PUSHPA SRIVASTAVA [VISHWJE let@gmail.c
[ET m
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ICOMMERCIAL ICS COMMIi12-03-2025 NDIAN BANK Vs MSRAHUL (9810288424 fanilsinghanfi2.07.2025
INO 208 [CIVIL 164/2025 'AIBHAV RO SYSTEM |[KHANNA dcompany
(@gmail.co
m
ICS COMM]28-05-2025 [KING TEXTILES VsSudhanshu9958552978 sudhanshu [12.07.2025
1354/2025 ICASTAM JEANS IGoel lgoel1809@
lgmail.com
ICS COMMi15-01-2025 lpadmavati garments Vsyvishal 9910703213  |kaushiksur [21.07.2025
138/2025 shri khatu shyam lender78@g
[mail.com
ICS COMM]|03-02-2025 IANIL PITTI Vs VIJAYKUSHAGR[9999448797 ushagrabal22.07.2025
81/2025 [KUMAR IA BANSAL| nsal@akass|
ociates.ore.
fin
ICS COMM|03-06-2025 [ESHAN MIGLANI VSHIMANSH[9811057157  [gdclegalconf25.07.2025
74/2025 IMS SPIC CHEMICALS |[U GUPTA kultants@g
ail.com
ICS COMM|03-07-2025 SAHIL  GOYAL  VslLatika 8076467665 dvocatelat [28.07.2025
l4o1/2025 INARESH KUMARGoel ikagoel@g
ISHARMA ail.com
ICS COMM|03-07-2025 SAHIL GOYAL  VsLatika 18076467665 fadvocatelat[28.07.2025
Ko2/2025 IAMAL BAL IGoel ikagoel@g
mail.com
l41 [SH. SANJAY SHARMA-II, DISTRICT| 03, NewlCS (COMMERCIALICS(COMM) [02.05.2025  |APOLLO PIPESSHRIHAR [9548888420 dcovatesh [01.07.2025
WUDGE, COMMERCIAL COURT ICourt 280/25 [LIMITED VS APOLO[TRIPATHI rihargamil.
[Building, [INDUSTRIES lcom
IKKD/Delh|
1303, New/CS (COMMERCIALICS(COMM) [29.04.2025 [PANCH RATT. RISHNA [9810032891  |krishnaku [01.07.2025
ICourt 272/25 [FABRICS VS AYUSH[KUMAR Imaroffice3
[Building, [FABRICS 5@gmail.
IKKD/Delh com
1303, New[CS (COMMERCIALICS(COMM) [31.05.2025 IJAKASHDEEP PROP M.SINISHANT (8010019531  [nishansing [02.07.2025
ICourt 1365/25 [KABEER CREATIONSSINGH 152@gmai
[Building, VS PAWAN KUM. .com
IKKD/Delh [PROP OF M/S GREEN|
i [HILL




COURT
ROOM

CASE TYPE CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)

1303, New[CS (COMMERCIALICS(COMM) [17.04.2025 IMADHAV COTEX P' 9810061735 41legalaid [05.07.2025
ICourt 235/25 ILTD Vs BAMANKUMAR (@gmail.co
[Building, IMARKETING GROUP
IKKD/Delh|
1303, NewCS (COMMERCIALICS(COMM) [02.06.2025 [BABULAL PUROHIT VSKUSHAL [991031155 ggarwalkuli5.07.2025
ICourt 1369/25 [KOLKATA BAZAR IAGGARW halgo@g
[Building, IAL Imail.com
[KKD/Delh

42 [SH. PAWAN KUMAR MATTO DJ INIL

I(COMM-04)
43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 245




	Form-3

